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tendered to State Govemments by Govem-
ment of India, necessary steps have been 
taken by many State Governments1O formu-
lat&debt relief scheme covering loans given 
by cooperatives. For smooth and. expedi-
tious implementation of the schema National 
Bank for Agriculture and RuralD&velopment 
(NA8ARD) has issued suitable g,Jidelines to 
all cooperative banks. On the basis of these 
guidafines and the procedure identifying the 
beneficiaries under the schema the work in 
the States are at various stages and aU the 
identified beneficiaries including small farm-
ers/marginal farmers will be eii~ble for relief 
under the Scheme. 

Report of Working Group of MODVA T 

809. SHAI ANANTRAO 
DESHMUKH: 

KUMAR' UMA BHARA n: 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether the "working group" to 
review the 'MODVAT SCHEME', has sub-
mitted its report to Union Government; 

(b) if so, the important recommenda-
tions made by the group: and 

(c) whether Union Government pro-
pose to implement these recommendations 
in near future and if so, when? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI ANIL SHAS-
TRI): (a) Yes, Sir. 

(b) The important recommen~ 
made by the group, are as und 

(i) Extension of Mo,4" 
leum Sector, tobe 
matches and cin 
films, textiles and C, 
is not recommende<l! 

existing set-off notification in 
respect of some of the petr0-
leum items and textile goods 
may be brought within the pur-
view of Modvat Scheme. 

(H) Extension of Uodvat to aer~ed 
water is recommended. 

(iii) The time is not yet ripe tor the 
introduction of oomprehensive 
value added tax in India. 

(iv) The national credit scheme 
under which input credit at rates 
higher than rates on which duty 
has been actually paid is given 
in respect of products manufac-
tured by small scale units should 
be withdrawn as this system 
has resulted in certain distor-
tion and misuse of Modvat 
scheme. It has also been found 
that this scheme discriminates 
against tiny units. 

(v) Excise rules and the existing 
procedures should be amended 
to rationalise, simplify and im-
prove the working of the Modvat 
scheme. 

(vi) Urgent action should be taken 
regarding staff augmentation. 
computerisation training and 
orientation of the officers of the 
Department to take care of the 
additional items of work gener-
ated by the Modvat Scheme. 

(c) The report is receiving the attention 
~he Government of India. 

" . .,~\usion of Tourist Places of Jammu 
:~~; Region in Tourist Map of India 

810. SHR' JANAK RAJ GUPTA: Will 
Minister of TOURISM be pleased to 

e: 




